IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2025

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE [ FB] DB[ sB[ ToTAL| FB] DB| SB| TOTAL|BALANCE
MAIN CASES:- 01.04.2025 30.04.2025
CIVIL SIDE:-
1| CIVILFIRST APPEAL 14434| 0| 6| 154] 160 O] 3| 32| 35| 14559
2 | CIVIL SECOND APPEAL 4923| o o 39 39 of O 77] 77| 4885
3 | EXECUTION FIRST APPEAL 104 o of 1 1o o o 0 105
4 | EXECUTION SECOND APPEAL 23l o] 0o © of of 0 0 0 23
5 | CIVIL MISC. APPEAL 34865 o 61| 371] 432 o] 80| 118 198 35099
6 | CIVILREVISION 792] 0 0] 30 30f of] 0] 70 70 752
7 | CIVILREVIEW g66| o] 10] 4 14 o] 6] 22 28 852
8 INCOME TAX REFERENCE ol o 0 0 ol o 0 0 0 0
g | OTHER TAX REFERENCE o7l o 7] o 2o 2/ o 2 102
10 | TAXCASES ol of o o ol of] 0o 0 0 0
11 | CUSTOM APPEAL 24| 0 0 0 ol 0 0 0 0 24
12 | INCOME TAX APPEAL 384 o 18] 0 18 o] 14] 0 14 388
13 | WEALTH TAX APPEAL ol o 2[ o 2l o 2 o 2 0
14 | SALES TAX REVISON 758] 0| O 4 4 of o 1 11 751
15 | TESTAMENTARY CASES ol o of o ol of of o 0 0
16 | COMPANY PETITION s of o 0 ol o 0 0 0 5
17 | COMPANY EXECUTION PETITION of of o o of of o © 0 0
18 COMPANY APPEAL 6l O 0 0 ol o 0 0 0 6
19 | COMPANY APPLICATION 114 o[ o] 0 of of o 0 0 114
20 | COMPANY SUIT 16 of 0o 0 of of] o 0 0 16
21 | COMPANY LIQUIDN. CASES 34[ of of o0 ofl of o © 0 34
22 | ELECTION PETITION ol of] o] O of of o © 0 9
23 | SPECIAL APPEAL (CIVIL) 34 0] o © of of o © 0 34
24 | SPECIAL APPEAL (WRITS) 2306] 0| 159] 0] 159 0] 63 0 63| 2492
25 | CIVIL CONTEMPT 2754] o 30/ 84 114 0] 21| 18 39| 2829
26 | CIVILWRITS 85338| 0| 249| 1647| 1896] 0| 88 1701| 1789) 85445
27 | RECRIMINATION PETITION o of o © of of o © 0 0
28 | CROSS OBJECTION e54| of 1| 2 3 of o 4 4 653
29 | CIVIL REFERENCE 4 1] 0o 0 11 o] o 0 0 5
30 | CIVIL TRANS. APPLICATION 155] 0] 0] 34 34| o] 0] 55 55 134
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 771 O 0 2 2| O 0 0 0 79
TOTAL (A)| 148866| 1| 543| 2372| 2916 0] 279 2108| 2387| 149395
CRIMINAL SIDE:-
1 | MURDER REFERENCE 2l o] o 0 of of o © 0 2
2 | CRIMINAL APPEAL 33105 0| 40| 295] 335 0] 6] 73 79| 33361
3 | CRIMINAL REVISION 124111 ol o] 198] 198] O] 0O 259 259 12350
4 | CRIMINAL MISC. PETITION 2a769| 0| 3| 708] 711 o[ Of 359 359 25121
(U/S 482 CR.P.C)
5 | CRIMINAL MISC. BAIL 26711 ol o|1276] 1276| o o 861| &6 3086
(U/S 438 & 439 CR.P.C))
6 | CRIMINAL CONTEMPT 24 of 1] 0 1l of o © 0 25
7 | CRIMINAL REFERENCE 3l of] 1] 0 1] of o 0 0 4
8 | HABEAS CORPUS 35| o] 34/ 0O 34| o] 34 O 34 35
9 | CRIMINAL LEAVE TO APPEAL 1036] o] 0] 37 37 of 3] 97| 100 973
10 | CRIMINAL WRITS 1435 o[ 20| 119] 139] of 11| 96 107] 1467
11 | CRIMINAL REVIEW of of o 0 of of o0 0 0 0
TOTAL @)| 75491 o 99|2633 2732 ol 54| 1745 1799| 76424
TOTAL (A+B) | 224357] 1| 642] 5005 se48| 0| 333|3853| 4186) 225819
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CIANTTHE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
EGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2025

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB DB SB| TOTAL| FB DB SB| TOTAL|BALANCE
MI1SC. CASES ::- 01.04.2025 30.04.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. -
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5145| 0| 43| 145 o 32| 210] 242 5091
2 |BAIL & STAY IN CRL.REVISION 4409] o[ 0| 133 ol o| 154 154 4388
3 |BAIL & STAY INCRLMISCPET. | 24677] 0| 0| 628 o o] 261] 261 25044
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1510 0| 0f 80 of o] 55 55 1535
5 |BAIL & STAY IN CRL.CONT.PET. 0] O 0 0 0 0 0 0 0
6 |BAIL & STAY IN CRLLA _ 12] O 0 1 0 0 1 1 12
e e oo viam o O] ns7) o] 1] 48 of 2| 54 58| 1150
TOTAL (©) 36910] 0| 44| 1035 ol 34| 735] 769 37220
2 | CRIMINAL TRANSFER 98| o 0] 10 ol o| 26/ 26 82
3 STAY IN HABEAS CORPUS 4 0 0 0 0 0 0 0 4
TOTAL D) 102] o] of 10 o[ o] 26] 26 86
TOTAL (C+D) 37012| 0| 44] 1045 o 34| 761] 795| 37306
TOTAL (A+B+C+D) 261369] 1| 686] 6050 0| 367|4614] 4981| 263125
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY IN I T. APPEAL 23 o o o© ol of o o 0 43
> [STAY INW.T. APPEAL / CUSTA 17 o[ 2| o 2 o] o] o 0 19
3 [STAY IN O. T. REFERENCE 97] o 6| 0O 6] o] 2| o0 2 101
4 |STAYINS. T. REVISION s08] 0] 0 4 al o o 24| 24 488
5 [STAY IN CIVIL IST APPEAL 5505 0 3| 140 143] 0 0 22 22 5626
& [STAY IN CIVIL 2ND APPEAL 2361 0| 0| 41| 41| 0] 0| 81| 81| 2321
7 [STAY IN EXE. FIRST APPEAL 10| o] of 1 11 o] of o 0 111
8 [STAY IN EXE. 2ND APPEAL 221 O 0 0 o] O 0 0 0 22
9 [STAY IN C. M. APPEAL 9843] 0| 44| 128 ol 271 87| 114] 9901
10 [STAY IN CIVIL REVISION 708] 0] 0| 29 ol o] 59 59 678
11 [STAY IN CIVIL CONTEMPT 26| 0] 0] 0O ol o] 0 0 26
12 [STAY IN SPL. APPEAL (CIVIL) 27 o o o ol o] o 0 27
13 |STAY IN CIVIL TRANS. APPLN. 149] o] o] 31 ol o] 53 53 127
14 [STAY IN COMPANY CASES 221 O 0 0 0 0 0 0 22
15 [STAY IN SPL. APPEAL (WRIT) 2117| 0] 152] © ol s8] o] 58 2211
16 |STAY IN WRIT PETITION 60365| 0| 121| 1429 0 60| 881 941 60974
TOTAL (E) 81920 o 328| 1803 ol 1a7[1207] 1354 82697
> | CIVIL MISC. APPLICATIONS 4605| 0] 68| 115 ol 36| 223 259] 4529
3 | CIVIL MISC. CASES U/S-5 13188| 0] 206] 231 o[ 55| 307 362 13263
4 | EXE. MISC.APPLICATION ol o] o o ol o] o 0 0
5 | LEAVE TO APPEAL TO S.C. 1o o o of o o 0 1
TOTAL (F) 17794 o 274] 346 o 91| 530 621 17793
TOTAL (E+F) 99714| 0| 602] 2149 o| 238/ 1737 1975] 100490
TOTAL (C+D+E+F) 136726] o] 646 3194 o 2722498 2770] 137796
GRAND TOTAL (ATOF) 361083] 1[1288] 8199 ol 605| 6351 6956] 363615
Dt. : 13-05-2025 10:03
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